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Do. T,ivkiicri ;Raj ] ■ ■

Dfj. MaLlukkarai (T. Nadu) .

] >ii, M anchcnal (,A P . ■

] >1). Porljajiflar (Ci cy)

J)tj, I’oi b a n d e r  ^W'l’.iti  ) ,Clvij.)

Du,  S f v a l i n  ^ ( iu jarai ;  ■

D o ,  S m d r i  ( l i ih a r )

I ) < Sl ' . iUat i i id , K a n ia 'a k . i>  .

I Id. W.idi  (K . i i  nali'tka i ..

New Klcftronic Plun

1 7 ^ 3 . -SKRI D A l iL A T  S IN H J I J A D li-  
JA: Will ihe MRIMF VJINISTI.R be
pleased to siait.*;

)a) whutlier it ii a faci ihut the Chairman 
of the task force has submiiictl certcun pro-
posals to Government in re^MrvI ;o ihc new 
electronics plan;

( b )  if so. Ihe deiaiU (.if tlie pro[H)>al'- 
niade; ^nd

(c) ihe steps itikci) h\ Cj(i\crnm ent to 
implement thi-m?

IMF D E P l’ n '  M IN lS l tK  IN rHR 
DEPARTMENT OF FLFC I RONIt'S 
fSHRI M. S. S ‘\N rF E \ 'I  RAO); fa) Part I 
of the repon of Tusk Force t>n [.SIIV'LSI 
Semiconductor 'r’echnolotry h:is been sub-
mitted lo the Government

fb) ant.1 The leptirt is under con^i- 
i,leraiion by the Ciovernment.

Money sent tu l.tincoHsI by
Cuvcnimcnt

1764. SHRI B. V. DESAI: Will ihe
Minister of HOMF AFFAIRS be pleased 
10 stale:

(a) whether the attention uf Government 
has been drawn to the press report appear-
ing In the Indian Express dated 25 O l Io - 
bcr, I9K2 under the caption ‘Money sent 
lo Longowal seized by Government':

fb) if so, the total amount seized by 
Govrmment and from which cnuntr>' Ihc 
amount had been wnf; and

icj vvhal Steps are being taken to check 
fhe iluw of money that is being sent to the 
\kalis fnr increasing iheir activities?

I HP MINIS! HR 01- STATE IN TH E 
MINISTRW OF HOME AFFAIRS (SHRf 
NIHAR R \N JA N  LASKAR); (a) Yes, 
Sij.

(b) I he" Hank of Munlreal sent a pay 
ordei of I lakh on bclialf of Talwind* 
cr Sinph. a proclaimed offender of Punjab 
and nuu a Canadian national, for crtdit
lo Shri H:irchand Sin^^h Ixingowal, Prest- 
J tn l ,  Shirornani Akalt Dal. for Morcha 
Funds. Seel ion 4 of Foreit;n C onirihutiv)n
I Kcjjulalion) Acl. IV76 bars political 
parties and office bearers thereof from 
accepting foreign conlributions. Therefore 
an order untler Scciioii 12 of the Foreign 
('ontrihnlioii ( ReKuIalton» Act, I97fi was 
sent lo the Hranch M.iniiper. Slate Rank 
ot India. Artirilsar. on 2^-10-1982. prohl- 
htiinit him fium payinu, delivering or 
iransfcrrtng the said foreign contribution 
o( Rs, I lakh lo Shri Lonrowat or his 
nominees wiihoui the wrinen firders of the 
("’cntral Government. As such no money 
has been seized by the Government.

(c) .\^  can be seen from reply to part 
fh i above, steps as per law are beinjr 
taken

Further elunee in eiJsttntc Policy of PartUI 
l>t<ontrftl of Cement

176^ SHRI B, V. DF.SAI : Will <h« 
Minister of TNDUSTTIY be pleau'd to 
state:

fa> whether he has pointed out to the 
cemcnt industry iu  failure lo comply with




